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TRANSLATED Annexure-VIII

GOVERNMENT OF KARNATAKA

No: FEE 06CR2201"8 Karnataka Government Secretariat,
M.S. Building,

Bangalore, Date: 09. 09 .2020

From:

The Principal Secretary to Government,

(Ecology and Environment)

Forest, Ecology and Environment Department

To:

The Additional Deputy Commissioner &

Member Secretary,

Uttara Kannada, Tourist Places Development

& Conservation Committee,

Karwar-581301.

Sir,

Sub: - Developmental Works taken up by the Secretary,IJttata

Kannada Tourist Places Development & Conservation

Committee at Dr. Rabindranath Tagore Beach, Karwar

Ref: -

-reg.

1 . Your letter No. UKTP DCC/ CRZ / CR-l / 2017 -tB
dated 22.05.2019

2. This office letter No. FEE 51 CRZ 2019 dated

06.05.2019

,F)F)(.)F)F)F

As per the legal notice given by Sri. Balakrishna S. Pai with regard to

illegal construction of a restaurant, Extension to a Hotel Building, a Fish Market
Building, Private Bus Parking, a Multistoried Building and Rock Garden etc., in
violation of CRZ notification on Karwar beach, this matter has been discussed in
the KSCZMA meeting held on22.04.2018.



Construction of Rock Garden work has been taken up in cRZ -I
area by zrlla Nirmithi Kendra, for which approval was given by.
Dr. Rabindranath ragore Beach Development conservation
Committee, Karwar without obtaining prior CRZ clearance.
Construction of building adjacent to the Drive-in Hotel at Karwar
beach which is in CRZ-I and partially in CRZ-II area without
obtaining prior CRZ clearance.
Branded Food Court Building has been constructed at Karwar
beach in CRZ I & Partially in CRZ-II area by sri. Rajesh s.
Kamath, for which the land had been given on lease by Dr.
Rabindranath Tagore Beach Development Conservation
committee, Karwar without obtaining prior CRZ clear€rnce.
Construction of Hostel building at sy. No. 6 A1A of Chittakula
Village which is in NDZ of CRZ area had been taken up by
Assistant Director, Youth Empowerment and sports Department,
Karwar without obtaining prior CRZ clearance.
Construction of building and temporary Fish Market yard
behind Mayurvarma vedike in cRZ -II area without obtaining
prior CRZ clearance.

For none of the above activities, prior CRZ clearance was obtained.
Hence the Authority decided to issue (NPD) under section 5 of Environment
(Protection) Act 1986 to the Additional Deputy Commissioner and Member
Secretary, Dr. Rabindranath Tagore Beach Development Conservation
Committee Karwar, the Assistant Director, Youth Empowerment and Sports
Department, Karwar and the Commissioner, City Municipal Council, Karwar
for violation of CRZ notification. As per the decision of Authority NPD under
section 5 of Environment (Protection) Act 1986 was issued to Additional
Deputy Commissioner of Member Secretary, Dr. Rabindranath Tagore Beach
Development Conservation Committee, Karwar, Assistant Director and
Commissioner, City Municipal Council, Karwar

For the said notice, the Additional Deputy Commissioner, Karwar had
submitted reply on29.06.2018. As he stated that only renovation of old structures
were taken up and no new construction was carried out, the directions were
given on 06.05.2019 to submit all relevant documents to prove that the buildings
which have been taken up for renovation were existing building prior to 1991..

Accordingly you have submitted reply on22.05.2019 with few documents and
stated that all the documents were already submitted on29.06.201g.

1.

2.

3.

4.

5.



The following documents are submitted:

1' Extract of 
.building register of Executive Engineer ports Department,(signal station Building was constructed in1992).

2' order dated 13'07.1988 of Deputy Commissioner, Karwar (20 Gunta of landin Sy' No' 1518 of Bada-1 Village is handed over to Fisheries Departmentfor Marine aquarium).
3' Form No' 6 (grant of land in sy. No. 108 A in Bada-1 village in the name ofCanara welfare Trust for Construction of Commerce Colrege).4. G.o. No. LND-1-DSR-2019 dated 12.12.1,913 (Comptet" -ord". 

copy notfurnished)
(Grant of 2-30-00 out of sea accreted area near Foreri sy. No. 10g 41 ofKodibag Village to North Canara District Co-operative Fisrr Marketing
Federation for location of Fish Canning plant)

5' Building license No. 75/89-90 dated oi.to.tgag of Ciry Municipal Council,Karwar
(Building license given to the secretary Fishermen CommunityDevelopment Society for construction of Samaja Mandira in Sy No. 293 ofKodibag Village).

on verification of the documents, it was also found that there were manydiscrepancies with regard to usage of the old structures for which sanction wasgiven earlier and the activities which are a being carried out now.
Hence it is here with requested to submit the details of approved plan, yearof construction of existing ota building for which land was granted and theconstruction activities taken up now may be furnished in the enclosed format.

lours faithfully,

(s^"*,;Ykshra)
Special Director (Technical Cell),

Department of Forest, Ecology and Environment.
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